INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 3

AT 10.30 AM

wn
=

Appeal Number

Assmt.
Year

Assessee Name Remarks

[Wry

ITA 895/MUM/2026

2008-09

[AJ LEIGHTON INDIA CONTRACTORS PVT LTD,

ITA 2060/MUM/2026

2015-16

[A] ASHWIN ANIL KHER (E-FILE)

[TA 5314/MUM/2026

2014-15

[A] ANILINE CONSTRUCTION COMPANY PRIVATE LIMITED

ITA 7081/MUM/2026

2017-18

[A] ASGAR FAKHRUDDIN RAMAKDAWALA (E-FILE)

ITA 7113/MUM/2026

2014-15

[A] ANJUMAN E BADRI DAWOODI BOHRA JAMAT VASAI

TTA 7118/MUM/2026

2016-17

[A} ARVIND NAKUL BHANDARI (E-FILE)

ITA 7432/MUM/2026

2016-17

[A] ASHWINKUMAR DIPCHAND DOSHI

ITA 7582/MUM/2026

2010-11

[A] LLOYD VINCENT BAPTISTA

LIl Nl |lwm A W] N

17 7544/MUM/2026(2017 - 2018

[A] LAKSHMI SANKARARAMAN

[
(=)

ITA 7260/MUM/2026

2019-20

[A] LAXMI SHANKAR VASAL (E-FILE) |

[
ok

TTA 8259/MUM/2026

2017-18

(A1 AARCHEE VAIDYA

[
(3N

[TA 8260/MUM/2026

2019-20

[A] ADITYA CHATURVEDI

=
W

TTA 8288/MUM/2026] AY,2019-20

[A] AFRIN SHAIBAZ KAZI

e
=Y

[TA 8331/MUM/2026

2017-18

[A] AVINASH SAHAY

-
o

ITA 8366/MUM/2026

2022-23

[A] AL AZIZ PLASTICS PVT LTD

s
[=)Y

[TA 8396/MUM/2026

2017-18

[A7 ABDULLAH KARIM VADAKKE KOLLETH

[y
~

TTA 8397/MUM/2026

202425

[A] APPAREL MANUFACTURERS OF INDIA

et
(=]

ITA 8398/MUM/2026

2025-26

[A] APPAREL MANUFACTURERS OF INDIA

-
w

ITA 8409/MUM/2026

2011-12

[D] ANAND HEMENDRA JHAVERI

s

[TA 4435/MUM/2026

2022-23

[A] AUTHUM INVESTMENT & INFRATSRUCTURE LIMITED (E-FILE)

[y
[

TTA 7888/MUM/2026

2016-17

[A] ABHISHEK ARUN DESHMUKH

]
L%

[TA 7898/MUM/2025

2009-10

[A] M/S LATIM ENTERPRISE

N
i

[TA 7538/MUM/2026(

2022-23

[A] APL LOGISTICS (INDTA) PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- REVISED CAUSE LIST OF B BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 7
AT 10.30 AM

Srf | Appeal Number |Assmt Year Assessee Name Remarks
1 | 1TA 1841/MUM/2025 | 2021-22 | [A] SONU PANKAJ SHAKTI SAGAR SOOD {{C/F)) '
2 [ TTA4285/MUM/2026 |  2017-18 | [D] NIRAVKUMAR HASMUKHRAI DAVE

3 | ITA88S7/MUM/2026 | 2017-18 | [A] NIRAVKUMAR HASMUKHRAT DAVE

4 | 1TA 8858/MUM/2026 | 2014-15 | [AJ NIRAVKUMAR HASMUKHRAI DAVE

5 | ma s7o3MuM/2026 | AY 2015-6 p[sxlv I:?g gﬁ;%;E PRIVATE LIMITED (EARLIER KNOWN AS- BP FINTRADE

6 | TTA7160/MUM/2026 | AY 2015-16 P[:I]v rigg LFIII\D':TI'IBEAB%E( gﬂge LIMITED (EARLIER KNOWN AS BP FINTRADE

7 | ITA6383/MUM/2026 | 2017-18 | [D] SONI SHIVLAL JEWELLERS PRIVATE LIMITED

8 | ITA7820/MUM/2026 | 2007-08 |[D] SUKEN KUMUDCHANDRA MEHTA

9 | ITA7854/MUM/2026 | 2022-2023 [[A] BHAIRAY GOLD

10 | ITA 7905/MUM/2026 | 2013-14  |JA] MEETA DINESH CHATURVEDI :

11 | rastiamMumzozs | 201314 | (0] MACLEQDS PHARMACEUTICALS LIMITED

12 | ITA 8156/MUM/2026 | 2023-24 | [D] MACLEODS PHARMACEUTICALS LIMIT

13 | ITA B157/MUM/2026 | 2024-25 | [D] MACLEODS PHARMACEUTICALS LIMITED

14 | TA8158/MUM/2026 | 2025-26 | [D] MACLEODS PHARMACEUTICALS LIMITED

15 | ITA 8840/MUM/2026 | 2014-15 [D]lNANAVATI CONSTRUCTIONS

16 | ITA 8841/MUM/2026 | 2020-21 |[D] NEELKANTH GEMS

17 | CO356/MUM/2026 | 2020-21 |[A] NEELKANTH GEMS

18 | ITA 8885/MUM/2026 | 2015-16 | [A] NAGALAKSHMI SURYARAO GANGALA

19 | TTA s886/MUM/2026 | - 202122 | [A) NAVNEET FUTURETECH LIMITED

20 | TTA 8887/MUM/2026 | 2012-13. . f [A] NEETA HARIA

21 | ITA 8905/MUM/2026 2011 [D] NBN FINTRADE PVT LTD.

22 | TA9072/MUM/2026 | 2010-11 | [D] BP EQUITIES PRIVATE LIMITED

23 | ITA9073/MUM/2026 | 2011-12 |[D] BP EQUITIES PRIVATE LIMITED

24 | CO 352/MUM/2026 2011-12 | [A] BP EQUITIES PRIVATE LIMITED

25 | CO 353/MUM/2026 2010-11 | [A] BP EQUITIES PRIVATE LIMITED

26 | ITA5478/MUM/2026 | 2020-21 | [A] NAYARA ENERGY LIMITED

27 | ITA 7067/MUM/2026 | 2016-17 | [A] SAVALRAM PADMARAMII PATEL (E-FILE)

28 | ITAB324/MUM/2026 | 2017-18 | [DJ NALIN VIRMANI

29 | ITA8510/MUM/2026 | 2024-25 | [A] MANISH PAHILAJRAI

30 | ITA 8754/MUM/2026 | 2016-17 | [A] BANANI ANIL SINGHA

Assis Registrar
Ad~  14-Oct-2026

T




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF C BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 4
10.30 AM
srl | Appeal Number {Assmt, Year Assessee Name - Remarks
1| SAI5/MUM/2026 | 2024-25 | [A] M/S. OM SWASTIK MULTITRADE
2 | masizymum0os | 201314 1A PARAMESHWARI INFRAPROJECTS PRIVATE LIMITED
3 | ITA6280/MUM/2025 | 1989-99 | [AJ DR CHANDRASHEKHAR G KARANJGAONKAR (E-FILE)
4 | ITA7448/MUM/2025 | 201213  {[D] OCEAN TREXIM PVT LTD (E-FILE)
5 | rTAaoto7/MUM/2025 | 2012-13 | [A] PANKAJ DHIRENDRA SINGH (E-FILE)
6 | ITASI33/MUM/2025 | 201213 | [A] PANKAJ DHIRENDRA SINGH (E-FILE)
7 | TTA4600/MUM/2026 | 2014-15 | [A] PROSPECT ENGINEERING WORKS i
§ | ITAGO16/MUM/2026 | 2018-19 | [A] CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED (E-FILE)
9 | TTAG017/MUM/2026 | 202021 | {A] CROMPTON GREAVES CONSUMER ELECTRICALS umrr_EQgE-FILE)
10 | ITAG018/MUM/2026 | 202122 - | [A] CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED (E-FILE)
11 | ITAGOL9/MUM/2026 | 2022-23 .|[A] CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED (E-FILE)
12 | ITA6020/MUM/2026 | 2023-24 | [A) CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED (E-FILE) 2
13 | A 6755/MUM/2026 NA [A]-CHETANA (E-FILE)
14 | ITA 6756/MUM/2026 NA [A] CHETANA (E-FILE)
15 | [TA6852/MUM/2026 | 202223 | [A] PRASHASTI DEVELOPERS PRIVATE LIMITED (E-FILE)
16 | ITA8S67/MUM/2026 | 2016-17 | [A] PARMARTH NIKETAN TRUST THANE
17 | TTA8568/MUM/2026 | 2013-14 | [A] PUMA TOOLS PRIVATE LIMITED
18 | ITA8585/MUM/2026 | 2021-22 | [A] PRAKASH PARSHURAM KADU
19 | ITA8625/MUM/2026 | 2012-13 | [D] PREMAL DILIP SHAH
20 | ITAB648/MUM/2026 | 2018-19 - | [A] PRASHANT HANSRAJ THAMAN
21 .| FTA8669/MUM/2026 | 2020-21 _ | [A] CLASSIC MALL DEVELOPMENT COMPANY LIMITED
| 22 | mass7amumyz026 | 202324 | a1 02pAY INDIA PRIVATE LiMITED
23 | ITAB683/MUM/2026 | 2020-2021 | [A] SHRI, PARAPPURATHU VARGHESE MATHAI
24 | ITA8720/MUM/2026 | 2018-19 |[Al CENTRAL DEPOSITORY SERVICES (INDIA) LIMITED
25 | TTA8742/MUM/2026 | 201213 | [D} CARBON CREATION EXPORTS PRIVATE LIMITED
26 | TTA 8743/MUM/2026 2016 | [D] CENZER INDUSTRIES LIMITED
27 | ITA3402/MUM/2026 | 2012-13 | [D] PRAKASHRAOOD BHIMRAO SHENDGE (E-FILE)
28 | TTA6639/MUM/2026 | 2022-23 | [A] PUSHPRAI SAWAILAL JAIN (E-FILE)
29 | ITA 6665/MUM/2026 2022-23 [D] PUSHPRAJ SAWAILAL JAIN (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 9

AT 10:.3‘0 AM

Assmt. [ _ ,
Year Assessee Name _ Remarks .

1 [ITA 578/MUM/2025 2011-i_2 [D] DILIF GOVIND RATHOD {E-FILING)

Srl | Appeal Number

o /g{& /2026 | 202223 | [A]M/S. R REALTORS PRIVATE LIMITED,

3 | 5280 /MITU':‘W 2006 | 20142015 | [A] DEVSHIBHAI PARSHOTTAMBHAT DUNGRANI

4 | sooqmum026 | 201314 | [A] DEVSHIBHAL PARSHOTTAMBHAI DUNGRANI

5 53911,M”U‘:4 12026 2015-2016 | [A] DEVSHIBHAT PARSHOTTAMBHAT DUNGRANT
BRE /r\m‘ﬂ /2026 2015-16 | [A] RICHARD ‘NIFHOLAS SERRAO

7 | es14 /MITU?“ 12026 | 2026-27 {[A] OSHO MEDIA INTERNATIONAL

8 | cooe /'5{1?4 /2026 | 2016717 | [D] DEEPAK VARANDMAL WADHWA (E-FILE)

9 | Js30/munyz0z6 | 201819 | [A] RAJESH HIRING CO.

) /nﬂjﬁa 12026 202021 | [A) DEEPAK KUNWAR

1 oeu /pﬁd 12026 | 201519 | [A] DHAVAL RAMESH GALA

12 | oge /;& 12026 2013-14 | [A] MAHARASHTRA STEELS ROLLING MILLS PVT LTD

13 . TITA 501 4_'1-5 [AT MAHARASHTRA STEELS ROLLING MILLS PVT LTDMAHARASHTRA
| 7547/MUM/2026 : STEELS ROLLING MILLS PVT LTD '

~ TTA. N
14 | Jeaomumzoze | 202324 | [A] ARACMEB33C
A
15| Jcegmumyz026 | 199899 | [D] DEPOSIT INSURANCE AND CREDIT GUARANTEE CORPORATION
16 ITA 2016-17 | DT MUKHTARAHMED JAISMOHD CHOWDHARY (THROUGH THE
7571/MUM/2026 ILEGAL HEIR I.E. SUHAIL AHMED MUKHTAR AHMED CHAUDHARY)
ImA \
17 | sge/mum/2026 | 202372024 | [A] RAMESH KALANTRI
ITA .
18 | Zeg7/mumyzozs | 2010-11 | [A]RANMAL PUKHRAJ JAIN
19 {ITA 440/MUM/2026 | 2012-13 |[A] RADHA KANNAN (E-FILE)
ITA . _
20 | ieamumyao2g | 2013-14 | [A] MONTERIA RESORT PRIVATE LIMITED
: mA . . _ :
21| Jaeomumy2026 | 201718 | [A] MOHAMMED HUSAIN IBRAHIM CHAUHAN

(N

Assistant Registra
14-0Oct-202

Vi




INCOME TAX APPELLATE TRIBUNAL, MUMBAI B_ENCHES

- REVISED CAUSE LIST OF E BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 6
AT 10.30 AM _
srl Appeal Number A::::,t' Assessee Name o ' Remarks
1| gosr /pf{,’:,l /2005 | 2011-12 | [D] ELEGAN STATIONERS (E-FILE) '
2 | 4122 /MHU?VI /2026 | 202021 | [A] VALII PARBAT VAID (E-FILE)
3| 47 [MITU?,I /2026 | 2017-18 | [A] ARCHANA AJIT VAIDYA (E-FILE)
4 | om0 ld&ﬁm‘a 2019-20 | [D] KANAD MERCANTILE AND TRADING PRIVATE_V LIMITED (E-FILE)
5 | aosymunijzozs | 201415 | AT KAVITA SHASHI CHOUDHARY (E-FILE)
6 | o108 /rg?a /2026 | 201920 |[A] EBIX TECHNOFOS;IES LIMITED (E-FILE)
[IE; 6742 /ﬁflﬂ?d 12026 42019-2_0 [A] HERO PRODUCTS INDIA PVT LTD (E-FILE)
8 | Ja5 /J}E‘:‘q 12026 201415 | [D] KALYAN VYAPAAR PUT LIMITED
g 7357/,\,1,—6?4 /2026 | 2015-16 | [A] HARESH MANGALDAS SHAH
10 7353}1\2?1?4 /2026 | 201516 | [A] KIRAN ANAND MABIAN |
1| 539 /MIIJ‘;‘,I /2026 | 2023-24 | [A] EQUATOR PROPERTY MANAGERS PRIVATE LIMITED
12| e /p,llml /2026 | 2023-2% | [A] EQUATOR PROPERTY MANAGERS PRIVATE LIMITED
13| Jasoimmyaozs | 20202021 | [A] HGP COMMUNITY PV LTD:
14| Jaay ﬂ\g‘:! f20z6 | 20222023 | [A] HGP COMMUNITY VT LTD -
15 | 2ar /NIuTJ’:q 2026 | 2019-2020 [A] HGP COMMUNITY PVT LTD
161 443/@’?4 12026 | 2016-17 | [A] KAUSHIK NARAYAN MORE
17 7 444 /fm\n 12026 2012-13 | [Al KHIMJI LAKHAMSHI SHAH
18 | a0 /h';lrlrj;‘,l /2026 | 2009-2010 | [D] HUBTOWN LIMITED (E-FILE)
19 {TTA 364/MUM/2026| 2012-13 | [A] KELVIN SINGH KOHLT HUF
20 | s ”ﬂ,‘;‘q 12006 | 201819 | [A] EROS INTERNATIONAL MEDIA LIMITED (E-FILE)
2| 5eg /NI“TJ';:,I /2026 | 201516 |[A] EROS INTERNATIONAL FILMS PRIVATE LIMITED (E-FILE)

Assi t Registra
W j4-0ct-202

p\/‘




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F BENCH FOR 15-OCTOBER-2026 (THURSDAY) -

”BEFOI;!E HON'BLE PAWAN SINGH, JUDICIAL MEMBER

AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 11

AT 10.30 AM
SH | ~Appeal Number | Assmt. Year| Assessee Name Remarks
1 | 1TA 1121/MUM/2026 | 2021-2022 |[D] VIDEO WALL INDIA PRIVATE LIMITED (E-FILE) S: O 6)
2 | ITA 6980/MUM/2026 2009 | [D] VALSONS & KARAN BUILDERS (3V) {E-FILE) [v-0 5)
3 | ITA8426/MUM/2026 | 2017-18 | [A] JAI GAGANGIRI SAHAKARI PATSANSTHA LIMITED ‘ ( f: 00
4 | ITA623/MUM/2026 | 2017-2018 |[A] STYLE WORLD (E-FILE) ' -
5 | ITA2905/MUM/2026 | 2011-12 | [A] VALUKKO INDUSTRIES PRIVATE LIMITED (E-FILE)
~ 6 | ITA2906/MUM/2026 | 201213 | [A] VALUKKO INDUSTRIES PRIVATE LIMITED (E-FILE)

7 | ITA6405/MUM/2026 | 2022-23 | [A]JBF INDUSTRIESLTD

8 | ITA7039/MUM/2026 | 2011-12 | [A] FINE WINES N MORE (E-FILE)

9 | ITA7056/MUM/2026 | 202425 | [A] VAISHALI KHEMRAJ PARATE (E-FILE)

10 | ITA 7080/MUM/2026 | 2017:2018 |[A] JANHAVI SITARAM DESAI (E-FILE) .
11 | ITA7097/MUM/2026 | 2018-19 | [A] VINITA KISHANLAL CHHADIWAL (E-FILE)

12 | ITA8462/MUM/2026 | 2008-09 |[A] JIGNESH JAYANTILAL DOSHI

13 | TTA8480/MUM/2026 | 201920 | [A] VISHAL KAILASH GOYAL

14 | ITA8481/MUM/2026 | 2019-20 | [A] VISHAL KAILASH GOYAL

15 | TTA 8489/MUM/2026 | 2013-14 |[A] JAMNOTRI IMPEX LLP

16 | ITA8492/MUM/2026 | 2017-2018 | [A] MR VIRUTHEESWARAN ARMUGAN NADAR .

17 | ITAS531/MUM/2026 | 2018-19 | [A] JAYANTILAL LALJI GADA

18 | ITA 8546/MUM/2026 2024-25 [A] VIKAS BHAGERIA

19 | ITA8556/MUM/2026 | 2009-10 | [A] FIBRE TEXX

20 | ITA 8577/MUM/2026 | 2020-21 | [A] VINOD DHARAMSHI CHHEDA

21 | ITAB8578/MUM/2026 | “2018-19 | [A] VINOD DHARAMSHI CHHEDA

22 | ITA 2781/MUM/2026 | 2013-2014 |[A] SATISH GOPICHAND HARCHWANI (E-FILE)

23 | TTA2782/MUM/2026 | 201415 | [A] SATISH GOPICHAND HARCHWANI (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR 15-OCTOBER-2026 (THURSDAY)
BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL'MEMBER
AND HON'BLE PRABHASH SHANKAR, AC;COUNTANT MEMBER
IN COURT ROOM 1
N 10.30 AM
*| Sri:| Appeal Number A‘s'::art. Assessee Name Remarks
' A '
1 | 7216mum2025 2012-13 |{[A] SHRUTI MERCANTILE PRIVATE LIMITED (E-FILE)
S A 2012-13 | [A] SANOFT HEALTHCARE INDIA PVT LTD( SUCCESSOR IN
- #.:1-8386/MUM/2025 BUSINESS OF SANOFI PASTEUR INDIA PVT LTD )
3 [ s7g1/Mumy2026 | 201314 |[D] WAZEERA SALEH MITHIBORWALA (E-FILE)
17 1ma i —
4 | s7g2/MUM/2026 | 20142015 | [A] YOGITA RAJKUMAR KANDASWAMY (E-FILE)
| ITA j ] _ ey
5| 3072/MuM/2024 | 201112 | [A] SHEELA NARESH LODHA (E-FLED)
: ITA ' ' ’
6| g320Mum/2025 | 201011 [A] SADGURU ENTERPRISES -
 TIA i ,
7 | o300/mumyz0zs | 201112, |TA] SADGURU ENTERPRISES |
g ITA 2012-13 | FA1-SANGHVI EXPORTS INTERNATIONALL PRIVATE LIMITED (E-
12 7114/MUM/2026 2 JFILE) : .
9 | gsgamumy2026 | 2015-16 | [D] SOPARIWALA EXPORTS PRIVATE LIMITED
10 [ asge/mumyz026 | 202425 | [A] SUHAS BABURAO PATIL B
g [A] SUNRISE ASIAN LTD FORMERLY KNOWN AS CONART
SR 2010-11 [TRADERS LTD MERGED WITH SUNRISES ASIAN LTD W.E.F.22.03.13
- .| B309/MUM/2026 | (E-FILE)
il e A [ 0.0 15 |[A]SUNRISE ASIAN LTD FORMERLY KNOWN AS CONART
2. 6471/MUM/2026 TRADERS LTD MERGED WITH SUNRISES ASIAN LTD W.E.F.22.03.13
e m [A] SUNRISE ASIAN LTD FORMERLY KNOWN AS CONART -
130 5 ITAY " 5009-10 [TRADERS LTD MERGED WITH SUNRISES ASIAN LTD W.E.F.22.03.13
] 6751/MUM/2026 (E-FILE)
R A [A] SUNRISE ASIAN LTD FORMERLY KNOWN AS CONART .
141 2012-13 [TRADERS LTD MERGED WITH SUNRISES ASIAN LTD W.E.F.22.03.13
| 6752/MUM/2026 .
o . (E-FILE)
.
‘ } Assistarlt Registrar



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF I BENCH FOR 15-O0CTOBER-2026 (THURSDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 5
AT10.30AM
srl | Appeal Number Aﬁ:‘:‘ Assessee Name | Remarks
1 [ITA 2046/MUM/2022| 2010-2011 | [A] GLOBAL HOSPITALITY LICENSING SARL (ROCA)
2 |ITA 2947/MUM/2022| 2013-2014 | [A] GLOBAL HOSPITALITY LICENSING SARL
3 [r7A 2948/MUM/2022] 2014-2015 | [A] GLOBAL HOSPITALTTY LICENSING SARL
4 |TTA 2949/MUM/2022| 20162017 | [A] GLOBAL HOSPITALITY LICENSING SARL
5 [ITA 3350/MUM/2023] 2020-21 | [A] XL INSURANCE COMPANY SE
6 |[TTA4674/MUM/2023| 2021-22 | [A] XL INSURANCE COMPANY-SE
7 [ITA 3230/MUM/2023| 202021 |[A] EDENRED SE |
§ {IA 4335/MUM/2023| 202122 | [A] EDENRED SE (FORMERLYKNOWN AS EDENRED SA) -
9 [ITA 3248/MUM/2026] 2019-20 |[A] EDENRED SE (E-FILE)
10 85111/14(5@?2025 2015-16 | [A] SREEDHAR MURTY KADALI
11| goe 4%5%026 12015-16 | [A] CHITRA ZACHARIAS
12 [ITA 8607/MUM/2026| 201920 | [A] RAJESH LALIT JHAVERT
13 [ITA 8640/MUM/2026| 2015-16 | [A] LATA RAJESH JHAVERI
14 [ITA 8641/MUM/2026| 2019-20 | [A] LATA RAJESH JHAVERI
15 [[TA 8642/MUM/2026| 2015-16 | [A] LATA RAJESH JHAVERT
16 [ITA 8643/MUM/2026] 2015-16 | [A] LATA RAJESH JHAVERI
17 8569%63?2626 2019:20 | [A] RAJESH LALIT JHAVERI
18 85941/531-\%?2026 2020-21 | [A] LATA RAJESH JAHVERI
19 3595%591?2025 2015-16 | [Al LATA RAJESH JAHVERI
20 8596%53?2026 2019-20 | [A] LATA RAJESH JHAVERI
21 8606%[1;3;\2026 201920 | [A] RAJESH LALIT JHAVERT
22 |ITA 8597/MUM/2026| 2019-20 [A] LATA RAJESH JHAVERI

Assi

n

Registrar
14-0ct-202
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- REVISED CAUSE LIST OF 1 BENCH FOR 15-OCTOBER-2026 (T HURSDAY)

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 1%

_AT 2.30 PM.
Sl Appeal Number |Assmt Year Assessee Name Remarks
1 | TTA6870/MUM/2014 | 200708 | {A] ABACUS DISTRIBUTION SYSTEMS (I) PLTD
2 | rra2428mumpa022 | 201819 [ A WORLEY SERVICES INDIA PRIVATE LIMITED
3 | I7A 2503/MUM/2022 | 20182019 [ [A] VVF (INDIA) LIMITED '
4 | TTA3174/MUM/2022 | 201718 |[A] PRIVI ORGANICS LIMITED .
5 | ITA289/MUM/2026 | 2017-2018 | [A] PADMAKAR BHIWAJ! DESHPANDE (E-FILE(SMC))
6 | ITA6990/MUM/2026 | 201415 |[D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)
7 | TIA6993/MUM/2026 | 201314 | [D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)
8 | rTA6992/MUM/2026 | 201516 | [D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)
o | mA6993/MUM/2026 | 201617 |[D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)
10 | cossemumzozs | 201415 [A} NOVATEUR ELECTRICAL AND DIGHIAL SYSTEMS PVT LTD
11 | CO367/MUM/2026 | 201314 | [A] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD
12 | CO368/MUM/2026 | 201516 |[A] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD
13 | CO360/MUM/2026 | 2016-17 | [A] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD
14 | TIA7143/MUM/2026 | 2017-18 | [A] AMIT JAGANNATH MARATHE (E-FILE(SMC)) )
15 | ITA 7184/MUM/2026 | '2020-2021 | [A] NIKITA HARISH VASWANI (E-FILE(SMC))
16 | ITA7190/MUM/2026 | 201516 | [A] MINESH NAVNITLAL SURA (E-FILE(SMC)) i
17 | TTA8267/MUM/2026 | 2017-18 | [A7 SMT. SUSHMA DEENDAYAL DIDWANIA (E-FILE(SMC)) ]
18 | TTAG309/MUM/2026 | 2015-i6 | [A] SAYAL SANJAY KHETADE (E-FILE(SMC))
19 | ITA8314/MUM/2026 | 2017-18 | [A] VANDANA NITIN RAUT (E-FILE(SMC))
20 | ITA 8941/MUM/2026 2019-20 | [A] GWMCPLVC (E-FILE(SMC))
1 21 | frasoasmumiz026 | 201819 | [Al KHADDIA BEE LATIF éHAI«H {E-FILE(SMC))
22 | TTA8949/MUM/2026 | 2009-2010 |[A] MANGNEE MANAGEMENT SERVICES PRIVATE LIMITED (E-FILE(SMC))
23 | ITA 8953/MUM/2026 | 2012-2013 | [A] NEHA ASHOK GOYAL (E-FILE(SMC))
" 24 | ITA8961/MUM/2026 | 2017-2018 |[A] SWAPNIL KAILAS KARODE (E-FILE(SMC))
25 | ITA 8962/MUM/2026 | 2018-19 | [A] VANDANA PRAVIN CHAUDHARI (E-FILE(SMC))
26 | TTA8964/MUM/2026 | 2017-18 | [A] AJAY ARDUN PRAJAPATE {E-FILE(SMC))
27 | ITA 8965/MUM/2026 | 2017-18 |[A] DILIP LACHHMANDAS BHOJWANI (E-FILE(SMC))
28 | TTA8966/MUM/2026 | 2012-13 |{A] M/S. FOTOSOFT MULTIMEDIA PRIVATE LIMITED.(E-FILE(SMC))
29 | ITA8967/MUM/2026 | 2013-14 | [A] GAJANAN SAKHARAM CHAWAN (E-FILE(SMC))
30 | ITA6618/MUM/2024 | 2021-22 |[A] RAJ PETRO SPECIALITIES PYTLTD
31 | ITA 8719/MUM/2026 | 2010-11 |[A] BDAL VIPULBHAT BHATT (E-FILE(SMC))




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF K BENCH FOR 15-OCTOBER-2026 (THURSDAY) Co

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURTROOM 11

_2:30 AM
s | Appeal Number Assmt. Year : Assessee Name Bt Remarks
1 | ITA7618/MUM/2012 | 200809 - | [A] DBOI GLOBAL SERVICES PLTD '
2 | ITA 1248/MUM/2014 | 2009-10 | [A] DBOI GLOBAL SERVICES PVT, LTD.
3 | A 1285/MUM/2014 | 2009-10 | [D] DBOI GLOBAL SERVICES PLTD |
4 | TTA1221/MUM/2015 | -2010-11 | [A] DBOI GLOBAL SERICES PATD " ©
5 | [TA2102/MUM/2016 | 2011-12 | [A] DBOI GLOBAL SERVICES PVE LTD.
6 | ITA223¢/MUM/2017 | 201213 | [A] DBOI GLOBAL SERVICES R LTD ~
7 | magamumz018 | 2013-14 |l DBOI GLOBAL SERVICES D
8 | ITA'6099/MUM/2018 | 2014-15 | [A] DBOI GLOBAL SERVICES PV, LTD Lo
9 | ITA7171/MUM/2019 | 2015-16 | [A] DBOI GLOBAL SERVICES PVT INCOME PVTLTD, )
10 | ITA7172/MUM/2019 | 201516 | [A] DBOI GLOBAL SERVICES PVT INCOME BVT LTD
11 | 1A 7809/MUM/2012 | 200805 &% I;X)I.FORD (INDIA) PRIVATE LIMITED (FORMERLY KNOWN AS FULFORD
12 | 1A 1227 MUM/2015 | 2010-11 ({Iﬁ]D l;g)LtIF%RTcé I(Dn;mm) PR“I.W-l\TE LIMITED (FORMERLY KNOWN AS FULFORD
13 | 1A 367MUM2016 | 201112 (EQ]D i;g)l_r:lo;g éII)NI):)IA) PmATE LIMITED (FORMERLY KNOWN AS FULFORD
14 | ITA6021/MUM/2017 | 201314 F[L?EF%J%&&%I%?E%% PRIVATE L CIMITED(FORMERLY KNOWN A5
15 | masomuwzony | 2orzss | A rFrléBF?RD (INDIA) PRIVATE LTD(FORMERLY KNOWN AS FULFORD(INDIA)
P PR —— R I ;{él[.)!;ono CLoL p\n LTD(FOE‘Q-N.!ERLY KNOWN AS FULFORD (INDIA) _
17 | T7A204/MUM/2020 | 2015-16 | [A] FULFORD (INDIA) PRIVATE LIMITED .
18 | TTA924/MUM/2021 | 201617 |{[A] FULFORD (INDIAY PRIVATE LIMTIED
191 ITA743/MUM/2022 | 201718 |[A]M/S. FULFORD {INDIA) PRIVATE LIMITED
20 | ITA 2475/MUM/2022 | 2018-2019 | [A] FULFORD (INDIA) PRIVATE LIMITED
21 | TTA32/MUM/2022 | 2014-15 | [A] BUNGE INDIA PVT. LTD.
22 | 17A 1403/MUM/2022 | 2014-2015 | [D] BUNGE INDIA PRIVATE LIMITED
23 | ITA 3652/MUM/2024 | 2020-21 | [A] DSV SOLUTIONS PRIVATE LIMITED
o o | v 2 O PN T RIS T
25 | ITA860/MUM/2026 | 2022-23 | [A] GLORY GLOBAL SOLUTIONS (SOUTH ASIA) PRIVATE LIMITED (E-FILE)
26 | TTA900/MUM/2026 | 2022-23 _|[A] CLARIANT INDIA PVT o
27 9078%33;‘2026 201718 | [D] VG‘LENMARK PHARMACEUTICALS_L‘_I‘D
28 IITRA 2018-19 | [D] GLENMARK PHARMACEUTICALS LTD

9079/MUM/2026




REVISED CAUSE LIST OF K BENCH FOR 5- CT! OBER-2026 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR ACCOUNTANT MEMBER

IN COURT ROOM 11

2:30 AM
Sr | Appeal Number |Assmt. Year .'" Assessee Name Remarks
129 gogomionpozs | 202223 | (D) GLENMARK EHARMAggUﬁcAL;s_ LTD

30 | ITA 8809/MUM/2026 | 2017-18 |[A] QLENMARK_RHARMACEerICALS_ LIMITED

31| CO175/MUM/2026 | 2014-15 | [ATCITIGROUP GLOBAL MARKETS INDIA PRIVATE LIMITED

32 | CO176/MUM/2026 | 2013-14 | [A] CITIGROUP GLOBAL MARKETS INDIA PRIVATE LIMITED

33 | CO179/MUW/2026 | 201213 | [A] CITIGROUP GLOBAL MARKETS INDIA PRIVATE LIMITED

3¢ [ ITA 2280/MUM/2026 | 2013-14 ~ | [D] CITIGROLP GLOBAL MARKETS INDIA PRIVATE LIMITED (E-FILE)

35 | ITA 2279/MUM/2026 | 201213 | [D] CITIGROUP GLOBAL MARKETS INDIA PRIVATE LIMITED (E-FILE)

36 | ITA2281/MUM/2026 | 2014-15 | [D] CITIGROUP GLOEAL MARKETS INDIA PRIVATE LIMITED (E<FILE)
37 | ITAG293/MUM/2026 | 2011-12 | [A] MASINGARAM JIVARAMJEE CHOUDHARY ((E-FILED)SMC)

38 stg%mgoz . 2020 | [D] ACCENTURE solLUﬁd‘Ns PRIVATE LIMITED

39 | ITA8287/MUM/2026 | 2020-21 | [A] ACCENTURE SOLUTIONS PRIVATE LIMITED

40 | ITA8743/MUNY2025 | 2022-23 | [A] DOLBY TECHNOLOGY. INDIAPVT LTD - -

Assistaht Registrar
4-0ct-2026|




-INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 3

14-

AT 10.30 AM |
Srl | Appeal Number A\s{:::.t Assessee Name Rema.rks
1| 4gzy /pﬂ,‘;‘q 12026 | 2020-2021 | [A] GAURAY HEMANT WALAWALKAR (E-FILE)
2 | sgs /MIB:,I 12026 | 202122 | [A] AARTI AGRIFEEDS LLP
X A | ,o17.4g | Al PEOPLES EDUCATION SOCIETY EMPLOYEES COOPERATIVE _
5796/MUM/2026 CREDIT SOCIETY LIMITED
4 | canm /wir;?a /2026 | 201920 | [A] RAHUL NIRANJAN ANKLESARIA
| 5 6653 /MITU?VI 2026 | 2017-18 | [A] GURUKRUPA DEVELOPERS (E-FILE)
6 | 7045 /ngliq)éc;ze 2018-2019 | [A] PRAMOD YASHYWANT TENDULKAR (E-FILE)
7 | ggas /rfulTj?w 12026 | 2009-2010| [A] ALPESH KASTURCHAND JAIN
8 | geso /J& 12026 | 201516 | [A] JYOTI VIRA JOGANT
9 | gasa /JVIHTJ?JI 12026 | 201920 | [A] MANISH SHASHIKANT DOSHI
10 | gges /NI"TJ';‘,I 206 | 201920 |[A MANOJ CHAURASIA
11| gase /n}m 12026 2016-19 | [A] MINOO JAL BUHARIWALLA
12 88'59/]\,115?4 12026 2017-18 | [A] PRAVIN JAIRAM SAWANT
13| grea /'NI“TJ?,I 12026 2018-19" | TA] BHARAT TULSIDAS SHAH
Assista egistrar _
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